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NATIONAL COMPANY LAW APPELLATE TRIBUNAL

2" & 3" Floor, Mahanagar Doorsanchar Sadan (MTNL Building), 9,
CGO Complex, Lodhi road, New Delhi 110 003.

Dated: 16.02.2024

NOTICE

Please take notice that the following matters adjourned in the Court - 111 on 14.02.2024,

are as follows. The next dates of Hearing are indicated below: -

S. No. Case No. Name of the parties Last date of Next date of
Hearing Hearing
1. Comp. App. (AT) Noma Infrastructure Pvt. Ltd. 14.02.2024 26.02.2024
(Ins) No. 315 of Vs.
2024 Sushil Govindrao Uttarwar & Ors.
2. Competition App. Beach Minerals Producers 14.02.2024 14.03.2024
(AT) No. 48 of Association & Ors.
2019 Vs.
Government of India & Ors.
3. Comp. App. (AT) Arvind Parasramka 14.02.2024 15.03.2024
No. 93 of 2021 Vs.
Calcutta Investment Company Ltd.
& Ors.
4. Comepetition App. Manjeet Plastic Industries 14.02.2024 13.03.2024
(AT) No. 112 of Vs.
2019 Competition Commission of India
& Ors.
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5. Comp. App. (AT) Gurjeet Singh 14.02.2024 15.03.2024
(Ins) No. 546 of Vs.
2023 Debashish Nanda
Resolution Professional Bullad
Buildtech Pvt. Ltd.
6. Comp. App. (AT) Goutam Kumar Sahoo 14.02.2024 28.02.2024
(Ins) No. 893 of Vs.
2023 Rajkumar Dey & Ors.
7. Comp. App. (AT) Rakesh Mediratta 14.02.2024 11.03.2024
(Ins) No. 1138 of Vs.
2020 Asian Hotels (North) Ltd.
8. Comp. App. (AT) Mohit Arora 14.02.2024 04.03.2024
(Ins) No. 851 of Vs.
2021 PNB Housing Finance Ltd. & Anr.
With
9. Comp. App. (AT) Mohit Arora 14.02.2024 04.03.2024
(Ins) No. 1284 of Vs.
2022 PNB Housing Finance Limited &
Anr.
10. | Comp. App. (AT) Rashidhan Sales Pvt. Ltd. 14.02.2024 05.03.2024
(Ins) No. 297 of Vs.
2022 Shashi Agarwal & Anr.
11. | Comp. App. (AT) Trident Fabricators Pvt. Ltd. 14.02.2024 28.02.2024
(Ins) No. 122 of Vs.
2023 Hiranmayee Energy Ltd.
12. | Comp. App. (AT) Home Krafts Avenue 14.02.2024 01.03.2024

(Ins) No. 756 of
2023

Vs.
Jayesh Sanghrajka & Ors.
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13. | Comp. App. (AT) Smrutiben Shreyansbhai Shah 14.02.2024 27.03.2024
No. 50 of 2021 Vs.
The Lok Prakashan Ltd. & Ors.
With
14. | Comp. App. (AT) Shreyansbhai Shantilal Shah 14.02.2024 27.03.2024

No. 51 of 2021

Vs.
Lok Prakashan Ltd. & Ors.

By order of Hon’ble Chairperson

-Sd/-
Registrar
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